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SHRI MADHUSUDAN MISTRY (Gujarat): Sir, I associate myself with the matter
raised by the hon. Member.

DR. BHALCHANDRA MUNGEKAR (Nominated): Sir, I also associate myself
with the matter raised by the hon. Member.

Honouring people of eminence on the eve of
Subramanya Bharathi's birth anniversary

SHRI TARUN VIJAY (Uttarakhand): Sir, today is the great day of birth anniversary
of Subramanya Bharathi. He was one of the greatest revolutionary poets of Tamil
language. He gave a new direction to Tamil language and he lived in Varanasi. 1
demand that the Government must declare his home in Varanasi a national heritage,
and, I would like to request Shri Ram Gopal Yadav ji that the Government of Uttar
Pradesh must declare the same as a national heritage. But there is a great unrest in
Tamil Nadu and they legitimately feel that Tamil language and great heroes of Tamil
language are being ignored in North India and some language is being imposed on
them.

I say that even if Tamil is made a national language and introduced in North

India, we would welcome this. Let Hindi people... ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: No, no. Don't disturb him. ...(/nterruptions)...

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, Tamil is already a national language.

...(Interruptions)...

SHRI TARUN VIJAY: Let Hindi people learn how to pronounce Thiruvalluvar...

...(Interruptions)...

SHRI TIRUCHI SIVA: Sir, there is no need for such declaration; Tamil is already

a national language. ...(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, Tamil is already a national language.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don't disturb. ...(J/nterruptions)... Please sit down.

...(Interruptions)...

SHRI TARUN VIJAY: Let Hindi people learn how to pronounce Tirukkural

...(Interruptions)...

SHRI TIRUCHI SIVA: Sir, I have to correct him. He cannot say whatever he

wants. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Why are you worried? Please sit down.
SHRI TARUN VIJAY: Its introduction in the north Indian schools ...(Interruptions)...
MR. DEPUTY CHAIRMAN: No, no. I am not allowing you. ...(Interruptions)...

SHRI TARUN VIJAY: Sir, I have a feeling that India cannot be just Tulsi and
Meera unless we include Thiruvalluvar and Thirukkural in the North. India cannot
be only Ashoka and Vikramaditya unless we include Rajaraja Chola, Pandiyan and
Krishnadevaraya. Let there be an inclusive approach.

Sir, I want to say that Parliament must pass a unanimous resolution to establish
Thiruvalluvar statue in the Parliament. Six decades and no statue of Thiruvalluvar in
Parliament! We have statues of warriors and several poets in the Parliament. But why
not statues of Subramanya Bharathi and Thiruvalluvar are established in the campus
of Parliament. I demand the Government to work on this, and, let us have statues of
Subramanya Bharathi and Thiruvalluvar in Parliament. Let Tirukkural be introduced
in North India, and, let us start learning Tamil in North India. That would be a best
tribute to Subramanya Bharathi. Vande Mataram.

MR. DEPUTY CHAIRMAN: All of you can associate. Okay. Hon. Minister wants
to say something. ...(Interruptions)... 1 have allowed the Minister. After that, you can
speak.
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THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): I just want to give one small
clarification. Sir, Tamil is also a national language. With due respect to my colleague,
Tarun Vijay ji, who is doing a lot of work for the promotion of Tamil, I would like

to tell that Tamil is already a national language.

MR. DEPUTY CHAIRMAN: It is already a national language. Now, Shri Husain
Dalwai. ...(Interruptions)... Yes, Mr. Raja.

SHRI D. RAJA: Sir, while associating, I would like to say that Subramanya

Bharathi and Thiruvalluvar are greatest poets that the country has ever produced.
MR. DEPUTY CHAIRMAN: There is no dispute on that.

SHRI D. RAJA: They must be respected but I endorse the clarification given by

the hon. Minister that Tamil is a national language.

SHRIMATI KANIMOZHI (Tamil Nadu): Sir, while associating with what the
hon. Member has said, I would like to say that Tamil is already a national language.
...(Interruptions)... It is not a regional language alone. This language is already spoken

in ...(Interruptions)...

SHRI T. K. RANGARAJAN (Tamil Nadu): Sir, I also associate myself with the
matter raised by the hon. Member. Yesterday also, Shrimati Kanimozhi said that Tamil

and other three languages should be taught in North India also.

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, I also associate myself
with the matter raised by the hon. Member.

SHRI DILIP KUMAR TIRKEY (Odisha): Sir, I also associate myself with the

matter raised by the hon. Member.

SHRI A. K.SELVARAIJ (Tamilnadu): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIMATI VIJIILA SATHYANANTH (Tamil Nadu): Sir, I also associate myself
with the matter raised by the hon. Member.

DR. V. MAITREYAN (Tamil Nadu): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIMATI SASIKALA PUSHPA (Tamil Nadu): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRI PAUL MANOJ PANDIAN (Tamil Nadu): Sir, I also associate myself with
the matter raised by the hon. Member.
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SHRI S. THANGAVELU (Tamil Nadu): Sir, I also associate myself with the

matter raised by the hon. Member.

SHRI A. W. RABI BERNARD (Tamil Nadu): Sir, I also associate myself with
the matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: All the names of Members who are associating may
be added. Now, Shri Husain Dalwai.

Celebration of * death anniversary as 'Shourya Diwas’
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MR. DEPUTY CHAIRMAN: Why are you disturbing him? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: No, no ...(Jnterruptions)... The * name is expunged.

...(Interruptions)... You can't make blanket allegations. ...(Interruptions)... Don’t make

blanket allegations. ...(Inferruptions)...

* Expunged as ordered by the Chair.



